NATIONAL COMPANY LAW TRIBUNAL

SINGLE BENCH
CHENNAI

ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD AT 10.30 AM ON , I\ 09. 20/ 8

PRESENT: SHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
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NAME OF THE PETITIONER(S)
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: CA/910/2018

: THEME INFO SYSTEMS PVT LTD
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CA/910/2018 36

ORDER

Counsels for both the parties present. Counsel for the Applicant has
prayed to withdraw the application by filing a Memo accompanied with the
letter of his client and the same is taken on record. In the circumstances,

the prayer is allowed. The Application stands dismissed as withdrawn.
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